INCOME TAX APPELLATE TRIBUNAL, MUMBAV I BENCHES

REVISED CAUSE LIST OF B BENCH FOR 30-SEPTEMBER-2026 (WEDNESDAY)

BEFORE HON'BLE SANDEEP GOSAIN, JUDICIAL MEMBER
AND HON'BLE BIJAYANANDA PRUSETH; ACCOUNTANT MEMBER

IN COURT ROOM 5
AT 10,30 AM

Srl | Appeal Number A::::,t' Asseésee Name Remarks

+ |ra ts3avumpzezs] 201829 ([Ea]:I IE{;E BOMBAY DYEING AND MANUFACTURING COMPANY LIMITED

2 |ITA5922/MUM/2026] 2020 | [D] NUVOCO VISTAS CORPORATION LIMITED (E-FILE)

3 |ITAS923/MUM/2026] 2022 | [D) NUVOCO VISTAS CORPORATION LIMITED (E-FILE)
4 [TTA 5930/MUM/2026) 2019 - | D] NUVOCO VISTAS CORPORATION LTD. (E-FILE)

5 [ITA6900/MUM/2026] 200910 | [A] NGL FINE CHEM LIMITED (E-FILE) '

6 |TTA6901/MUM/2026| 2010-11 | [A] NGL FINE CHEM LIMITED (E-FILE)

7 |ITA6954/MUM/2026| 2018 | [D] SUBHKARAN & SONS (E-FILE)

8 | CO249/MUW/2026 | 2018 | [A] SUBHKARAN AND SONS

9 |ITA 7037/MUM/2026| 2026-27 | [A] SHRI BHOIWADA (PAREL) JAIN SANGH (E-FILE)

10 |ITA 8080/MUM/2026| 2018-19 | [D] NADEEM YUNUS FAZLANI

11 |ITA 8081/MUM/2026] 2017-18 | (D] NEARBY TECHNOLOGIES PRIVATE LIMITED

12 [TTA 6087/MUM/2026] 2017-18 |[A] BHAVESH MAHENDRA MEHTA

13 |ITA 8110/MUM/2026| 2013-14 | [D] BANAS FINANCE LIMITED

14 | CO 298/MUM/2026 | 2013-14 " | [A] BANAS FINANCE LIMITED e

15 {ITA 8164/MUM/2026| 2015-16 | [A] NAZNEEN SHAMSHAD AHMED KHAN |

16 {ITA 8182/MUM/2026| 2016-17 | [A} M/S NAVI MUMBAI SMART CITY INFRASTRUCTURE LTD:

17 [ITA B183/MUM/2026] 2017-18 | [A] M/S NAVI MUMBAI SMART CITY INFRASTRUCTURE LTD.

18 |ITA 8033/MUM/2026| 2015-2016 | {A] NAUSHABA BASHIR AHMED KHAN
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INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

REVIISED CAUSE LIST OF C BENCH FOR 30-SEPTEMBER-2026 {(WEDNESDAY)

BEFORE HON'BLE OM PRAKASH KANT, ACCOUNTANT MEMBER
AND HON'BLE DEBJANI MITRA NEOGY, JUDICIAL MEMBER

* IN COURT ROOM 6

10.30 AM
Srt [ Appeal Number Ai::'rt' Assessee Name Remarks
1 |ITA 3983/MUM/2026; 2023-2024 | [A] IRB HAPUR MORADABAD TOLLWAY LIMITED (E-FILE)
2 {ITA 5621/MUM/2026] 2018-19 |[A] PAWAN KUMAR AND SONS HUF
3 |ITA 5750/MUM/2026| 2019-20 | [A] PRIME TOLL AND METAL RECOVERIES PRIVATE LIMITED
4 {I7A 8018/—MUM/2026_ _ 20A14-15‘ [A] CENTRAL DEPOSITORY SERVICES (;[NDIA) l‘__IMITED
5 |TA 8077/MUM/2026| 2018-19 | [D] IQBAL FAZLANI -
6 |ITA 8207/MUM/2026] 2020-21 | [D] INFINITY CARS PRIVATE LIMITED
7 |ITA 8208/MUM/2026| 2017-18 | [D] INFINITY CARS PRIVATE LIMITED
8 |ITA 8209/MUM/2026| 2018-19 | [D] INFINITY CARS PRIVATE LIMITED
9 |ITA8210/MUM/2026| 201920 | [D] INFINITY CARS PRIVATE LIMITED
10 | CO 321/MUM/2026 | 2019-20 | [A] INFINITY CARS PRIVATE LIMITED
11 |ITA 8213/MUM/2026 | 2023-24 | [D] M/S OBEROI REALTY
12 |ITA 7830/MUM/2026| 2020-21 [Aj PANKAJ KAILASH AGARWAL
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INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

- REVISED CAUSE LIST OF E BENCH FOR 30-SEPTEMBER-2026 (WEDNESDAY) |

BEFORE HON'BLE VIKRAM SINGH YADAV, ACCOUNTANT MEMBER
AND HON'BLE ANIKESH BANERJEE, JUDICIAL MEMBER '

IN COURT ROOM 4

AT 10.30 AM

Assmt.
Year Assessee Name Remarks

1 |{BMA 43/MUM/2026| 2021-22 | [D] RENUKA BATUVALA {E-FLLE)

Srl | Appeal Number

2 |BMA 44/MUM/2026 | 2021-22 | [D] RENUKA BATLIVALA (E-FILE)

3 |BMA 45/MUM/2026| 2021-22 | [D} RENUKA BATLIVALA {E-FILE)

ma .| e ) ' .
4 | 3080 JMUM/2026 2014-15 | [A] KISHOR NIHALCHAND JAIN (E-FILE)

mA , i : . ] _
5| c173 /MUM/2026 AY 2009-10 | [A] EQUINOX BUSINESS PARKS PRIVATE LIMITED (E-FILE)

& ITA 2018-19 D] KALPATARU PROIECTS INTERNATIONAL LIMITED (EARLIER JMC
6485/MUM/2026 : PROJECTS (INDIA) LIMITED) (E-FILE) .

I7A :
7 6491/MUM/2026 2020-21 [D] ECAP SECFTJRIT[ES AND INVESTMENTS LIMITED (E-FILE)

8. | CO 268/MUM/2026 | 2020-21 | [A] ECAP SECURITIES AND INVESTMENTS LIMITED (E-FILE)

9 5500;;\§f)};4/2025 | 2017-18 | [D] TARUN JAIN HUF (E-FILE)

10 6505 ‘,MT;:,, /2026 2022-23 | [D] KALPATARU LIMITED (E-FILE)

1 5510/*‘41'6?"./2026 2023-24 | [D] KALPATARU RETAIL VENTURES. PVT. LTb. (E-FILE)
12| 6512 /Mﬁq 2006 | 201819 ID] KISAN MOULDINGS LTD. (E-FILE)

13- 5537/;\:3);;2025 202526 | [A] ST ELIAS HIGH SCHOOL (E-FILE)

14 6588/&3{}4/202.6 | 2025-26 | [A] ST ELIAS HIGH SCHOOL (E-FILE)

15 ITA 2014-15 [A] THOMSON REUTERS INTERNATIONAL SERVICES PRIVATE
6592/MUM/2026 HIMITED {E-FILE) : -

16 | esoomumya026 | 201415 | (AT KALPANA KISHOR JAIN (E-FILE)
17 saoz/Mnuﬁwoz& 2015-16 | [A] HARSH RAJALDAS MAKHIIA (E-FILE)
18 5481/£J?4/2025 2017-18 | ID] KALPATARU PROJECTS INTERNATIONAL LIMITED {E-FILE)
19| caga /M_HU?,I 12026 201 7-18 | [A] KALPATARU PROJECTS INTERNATIONAL LIMITED (E-FILE)
20 | gaga jhﬁ‘q 2026 | 201718 | [D] KALPATARY PROJECTS INTERNATIONAL LIMITED (E-FILE)
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INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

' REVISED CAUSE LIST OF F BENCH FOR 30-SEPTEMBER-2026 (WEDNESDAY)

BEFORE HON'BLE PAWAN SINGH, JUDICIAL MEMBER
_AND HON'BLE RAKESH KUMAR LODHA, ACCOUNTANT MEMBER

»

IN COURT ROOM 8

AT 10:30 AM
Srl | Appeal Number A\f: ':rt' Assessee Name Remarks
1 ITA 2013-14 [A] JAYGANGA EXIM INDIA PRIVATE LIMITED {E-FILE
4406/MUM/2025 (RECALLED MATTER)) ,{
2 {ITA 20/MUM/2026 N.A [A] JAMIAT ULAMA E RELIEF FOUNDATION MUMBAI |
3 ITA i 2020_2'0‘21 [A] LATE VASUNDHARA VIKRAM RELE L,IH'-KARAN VIKRAM RELE'
221/MUM/ 2026 (E-FILEY - -~ A _ o
ITA :
4 | 6519 /MUM/2026 2021-22 § [A] FRAGOMATRIX PERFUMES LLP .
ITA
5 6520/MUM/2026 2022-23 1 [A] FRAGDMATRIX PERFUMES LLP
- A
6 6521/MUM/2026 2022-23 | [D] FRAGOMATRIX PERFUMES LLP
CITA _ -
7| 6522/MUM/2026 2021-22 | [D] FRAGOMATRIX PERFUMES LLP
ImA” _
8 6719/MUM/2026 202(_} 21 | [A] M/5.0SW PROJECTS LIMITED (E-FILE) |
ITA
9 7943/MUM/2026 2018-19 | [A] VASANT BUII_.DERS AND DEVELOPERS 1V
CTTA ! _ .
10 7965/MUM/2026 2015 1§ [A] VIJAYSINGH RAGHUNATH SHINDE
L1 mA L ) -
13 7966/MUM/2026 2011-12 | [A] VIKRAM LAXMIKUMAR SABOO -
- ITA T . C
12 7076/MUM/2026 2012-13 | [A] UNITY IVRCL IV
ITA ey
13 7977/MUM/2026 - 2019-20 | [A] VIRAL BHARAT SAVLA |
' ITA .
14| 8071/MUM/2026 2022-23 [ [A] VIVIRA INVESTMENT AND TRADING PRIVATE LIMITED
_ TTA ‘
15 8115/MUM/2026 2021-22 |[D] VTP GLOBAL PRODUCTS & SERVICES PRIVATE LIMITED
' ITA : o :
16 8216/MUM/2026 2024-25 1 [A] VIMAL CONSULTANCY SERVICES LLP
ITA
17 7918/MUM/2026 2018-19 | [A] VIRENDRA RAGHUVISHARAN JAIN




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

REVISED CAUSE LIST OF I BENCH FOR 30-SEPTEMBER-2026 (WEDNESDAY)

BEFORE HON'BLE ANTKESH BANERJEE, JUDICIAL MEMBER
AND HON'BLE ARUN KHODPIA, ACCOUNTANT MEMBER

IN COURT ROOM 11

AT 2,30 PM

Srl| Appeal Number A\s(:n:rt. _ . Assessee Name : Remarks
ITA ‘
1 6903/MUM/2018 2015-16 | [A] REUTERS TRANSACTION SERVICES LD,
. I'rA .
2 7665/MUM/2019 2016-17 | [A] REFINITIV TRANSACTION SERVICES LTD

3 {ITA 356/MUM/2021| 2017-18 |[A]REFINITIV TRANSACTION SERVI_C_ES. LTD.

4 |TTA 768/MUM/2022| 2018-19 | [A] REFINITIV TRANSACTION SERWCES LIMITED

5 2339[;,\5“?,, /2022 | 291920 | [A] REFINITIV TRANSACTION SERVICES LIMITED
6 | sor1/mupyz02s | 202324 |[A] REFINITIV TRANSACTION SERVICES LIMITED
7| yasy/momyz021 | 2017-18 | [A] MARRIOTT INTERNATIONAL INC
8 | agse/mumyz0z1 | 201617 |[A] MARRIOT INTERNATIONAL INC
0 | rrgsmumanas | 27374 | A1 UBER B

10| goamumyaozs | 2019720 | [A] KASHAR AND CO.
1| 4360 /Nﬁq /2026 2020 - 2021) [A] K ASHAR AND CO (E-FILE)

12 |TTA 945/MUM/2026| 2010-11 |[[A] GLOBAL HOSPITALITY LICENSING SARL {E-FILE)

13 |ITA 946/MUM/2026] 2011-12 |[A] GLOBAL HOSPITALITY LICENSING SARL (E-’FILE)

14 |TTA 947/MUM/2026] 2014-15 [A] GLOBAL HOSF"ITALITY LICENSING SARL (E-FILE)

A ) ,
: T CHIMBAIKAR (E-FILE
15| ysozmumyaaze | 201112 | IA] CHINTAMANT CHANDRAKANT CHIMBAIKAR (E-FILE)
1 TA - —
16 | Jsymmyanzs | 202324 |[A1ATOMSTROYEXPORT [~ O B




INCOME TAX APPELLATE TRIBUNAL, MUMBAIL EENCHES

REVISED CAUSE LIST OF K BENCH FOR 30-SEPTEMBER-2026 (WEDNESDAY)

BEFORE HON'BLE SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER
- AND HON'BLE MAKARAND VASANT MAHADEOKAR, ACCOUNTANT MEMBER

IN COURT ROOM 9

AT 10.30 AM_
Srl | Appeal Number | - A:,:':rt' _Assessee Name Remarks
i mml /2024 | 202021 | [A] JOHNSON & JOHNSON PRIVATE LIMITED
2 | o1 /MIE;' 12024 | 202122 | [AT JOHNSON 8 JOHNSON PVT LTD -
3 | s mll—{ﬁ\‘ﬂ /261 2012-13 |[A] JOHNSON & JOHNSON P. LTD,_ - |
4| as73ymon0zg | 202021 |IA] KdﬂGSE;‘ERG MARTTIME CM INDIA PRIVATE LIMITE (E-FILE)
5 9190”{11&/2025 201314 | [D] AGS WORLD TRANSPORT INDIA PVT. LTD. (E-FILE)
|3 826;;&2?2026 2020 | [D] ACCENTURE SOLUTIONS PRIVATE LIMITED
7 | g8 /NIIE?,I /2026 | 2020-2L | [A] ACCENTURE SOLUTIONS PRIVATE LIMITED
8 | gm0 /I\%’;fl /2024 | 201314 | [D] AMBUIA CEMENTS LIMITED (E-FILED)

fa




